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Administrative Reforms Commission
544. Shri C. C. Desai:
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Will the Minister of Home Affairs
‘be pleaszed to state:

(a) the upto-date progress made by
the Administrative Reformg Com-
mission appointed by the Govern-
ment to streamline gdministration jn
the country;

(b) when the Commission is likely
to submit itg final report to Govern-
ment; and

(e) the action taken so far on the
recommendations contained in  t{he
Interim Report of the Commission?

The Minister of State in the Minis-
try of Home Affairs (Shri Vidya
Charan Shakla): (a) The Administra-
tive Reforms Commission has consti-
tuted 18 study teams and 3 working

groups for making intensive studies
and reporting on wvarious subjects
taken up for examination. In addi-

tion' 14 such groups have also been
constituted by several States for assis-
ting the Commission’ So far reports
from three study teams have been
received by the Commmission; most of
the remaining are expected to be
received by the end of May 1987. The
Commission has submitted an interim
report on the rederess of public grie-
vances' and expects to send anothor on
the machinery for planning during
April' 1967.

(b) It is not possible to give a firm
date at this stage, but the Commission
aims to complete its work by about
the end of 1967.
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(c) Attention is invited to0 para-
graph 14 of the President’s Address to
Parliament on the 18th Maren 1967,
which states the present pomtion in
regard to the interim report of the

Commission,

National Commission en raboup

545, Bhri 8. M, Banerjee: Will the
Minister of Labour and kesabilitation
be pleased to state:

(a) whether Nationa] Commission
on Labour has started functioning;
and

(b) if 8o, the progress maaz by it?

The Minister of Labour ana Rehabi-
litation (Shri Hathi): (a) Yes.

(b) The Commission has neld two
meetings so far. It has decides on
its line of inquiry and drawm up the
programme of work, The Commis-
gsion hopes to submit its report to
Government by the 31st December,
1988
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s46. off udc fogy welt :
w1 foreny weY o7 O &Y FUT ST
fir -

(%) w1 9V qwastE AmAT §
e & fawrw & foy Feifer waofn
* wrarT T AET & fawra ¥ dven
Y watgT dqre seAr Ay ;

(@) "ragaa d i x@ don
¥ gepa % arfafmt & svwT aq
T T ¥ Wy e & faw
g7 ¥ ALY ®' ATHAY

(o) wraven ¥ freffar aaetie
Frag ¥ ey § TECE g
sreaTe A g € WK

(w) afegi, @Y Iu® AR & FOWTC
r wr sfafeng ?





